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", (Power Section)Civil Secretariat
Srinagar/Jammu

Notification
Jammu, the [{* March, 2024

S.0 {E’:F In exercise of the powers conferred by sub-section (1) of section 20 of
the Code of Criminal Procedure, 1973, the Government hereby appoint following Officers/
Officials as per annexure “A” to be the Executive Magistrate, who shall exercise all the
powers of an Executive Magistrate within their territorial jurisdiction of District Kupwara .

By Order of the Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
Secretary to Government

No. LAW- Powr/21/2021-10 Dated |l{ -03- 2024
Copy to the:- .

1. Joint Secretary (J&K), Ministry Of Home Affairs, Government of India.

2. Divisional Commissioner, Kashmir.

3. Secretary to Government, Revenue Department.

4. Deputy Commissioner, Kupwara. This is with reference to letter No.

DCK/PS/2023/01/746-47 Dated 06- 03-2024
5. General Manager, Government Press, Jammu for publication in an extra ordinary
issue of the Government Gazette.
6. S.0. section, Department of Law, Justice and Parliamentary Affairs. (W.7.S.C).
Incharge Website section
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ANNEXURE A" with SO. |(F Of 2024

Dated:- [} 03.2024

S.No | Name of Officer/ Official Designation [ Jurisdiction
1. Mr. Sagib Murtaza, Jr. JKAS Tehsildar Sogam
2. Mr. Saqgib Murtaza, Jr. JKAS(AddI. Tehsildar Lalpora

Charge)

Mr. Sagib Saleem Tehsildar Machil
4, Mr. Idris Sidig Sofi, L/IA Tehsildar Keran
5. Mr. Sheikh Ajaz Ahmad, L/A (Addl. Tehsildar Villgam

Charge)
6. Mr. Sheikh Ajaz Ahmad, L/A Tehsildar Tarthpora
i Mr.Mohd Ismail Wani (Addl. Charge) Tehsildar Qalamabad
8. Mr. Syed Basharat Rasool, L/A Tehsildar Zachaldara
9. Mr. Abdul Majeed Rather, Jr. JKAS Tehsildar Trehgam
10. Mr. Abdul Manan Wani Tehsildar Kralpora
1L Mr. Mohd Ismail Wani Tehsildar Langate
12, Mr. Mohd Amin Bhat Tehsildar Karnah
13. Mr. Zeeshan Khan, Jr. JKAS Tehsildar Handwara
14, Mr.Gh Rasool Bhat Tehsildar Qaziabad Kralgund
15. Mr.VikramJeet Singh Tehsildar Drugmullah
16, Mr. Mir Suhail Mateen (L/A) Naib Tehsildar Reader
17. Mr. Ayaz Ahmad Wani (L/A)(Addl. Charge) | Naib Tehsildar Kupwara A
18. Mr. Ayaz Ahmad Wani (L/A) Naib Tehsildar Kupwara B
19. Mr. Nazir Ahmad Dar Naib Tehsildar Gushie
20. Mr. Nazir Ahmad Dar(Addl. Charge) Naib Tehsildar Awoora
21. Mr. Sheikh Showkat Naib Tehsildar Halmatpora
22, Mr. Muneer Ahmad Khan (L/A) Naib Tehsildar Kalaroose
23. Mr. Aijaz Hussain Baba (Addl. Charge) Naib Tehsildar Trehgam
24, Mr. Aijaz Hussain Baba Naib Tehsildar Kawari
25, Mr. Mohd Abbas Malik Naib Tehsildar Kralpora
26. Mr. Mohammad Latief Sofi Naib Tehsildar Shuloora
27, Mr. Mohammad Latief Sofi (Addl. Charge) | Naib Tehsildar Panzgam
28. Mr. Feroz Ahmad (Addl. Charge) Naib Tehsildar Lone Harie
28. Mr. Ferooz Ahmad Naib Tehsildar Dardpora
30. Mr.Owais Majid Naib Tehsildar Tangdar
3L Mr. Mohd Shafi Bhat (L/A) Naib Tehsildar Chamkoot
32, Mr. Gh Nabi Dar Naib Tehsildar Taad
33. Mr. Zakir Ahmad Khanday Naib Tehsildar Khurhama
34. Mr. Zakir Ahmad Khanday(Addl. Charge) Naib Tehsildar Lalpora
35. Mr. Mushtaq Ahmad Sheikh Naib Tehsildar Sogam
36. Mr. Mushtaqg Ahmad Sheikh(Addl. Charge) | Naib Tehsildar Tekipora
37. Mr. Showket Rashid Naib Tehsildar Drugmulla
38. Mr. Manzoor Ahmad Mir Naib Tehsildar Handwara A
39. Mr.Wasim Allie Naib Tehsildar Handwara B
40. Mr. Gh Mohd Dar (L/A) Naib Tehsildar Kandi
41, Mr. Gh Mohd Dar (L/A)(Addl.Charge) Naib Tehsildar Magam
42. Mr. Abdul Quyoom Ahanger (L/A) Naib Tehsildar Zachaldara
43. Mr. Showkat Ahmad Rather Naib Tehsildar Qalamabad
44. Mr. Mushtag Ahmad Malik Naib Tehsildar Langate
45. Mr.Firdous Ahmed Naib Tehsildar Kralgund
46. Mr. Bashir Ahmad Magray (L/A) Naib Tehsildar Ashpora
47. Mr. Gh Mohd Mir Naib Tehsildar Tarathpora
48. Mr. Gh Mohd Mir (Addl. Charge) Naib Tehsildar Villgam

| 49 Mr. GhNabhi Lone Naib Tehsildar Keran ‘p




